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BHARAT S'INGH
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UNION OF INDIA & ORS,
Shri M.L.paswan, Registrar I/c |

Defacts as n01ntad out at sl nos. 7, 21 & 22

bf the Scrutlny Report must be removed by 08 05.1996.
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(M, L, Paswan)
Reg istrar I/c

»

Shri M, L. Paswan, Registrar Incharge.

esee |

. Defecté have not been removed as yet, Let 23,05.96

L

(M L Pagwan )
Registrar 1/C

be fixedhfor;rem0val of ‘defects,

Shri M.L.Paswan, Registrar I/c

Defects appedr to have been removed. In the
circumstances, let be registered and listed before

the Hon'ble Bench for admission on 5.7.1996.
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( M.L, Paswan )
Registrar I/c



O.A.: 314/96

4/05,07.96 ' Counsel for the applicant Sm.t Kanak vVe€rma..

Smt. Fanak Verma,

B G T

counsel for the

a- pllcant prays for an ad;ournment to asdertain the’

jurisdiction of the Tribinal in regard td members

< . be a member.,

List this case on 08.08.1996 £
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5./ 8.8.96. Coungel for the applicant :

The learned aﬁqnéelﬁfor the applicant

vtouuithdraU‘this[épplication. The prayer 1is
: appiicétian,is~clasod‘as uithdrgmn;>

/ces/  (NK. vjigﬁ) (A

) Member (A) Vi

of Armed Forces of which the anplicant is used to

or admission.

rber (A)

Mrs. Kanmak Varmaﬁ

LA
seeks permission

lllpwad. !his

\V. HaTidasan)
ce~chairman




